
J'UNE 17, 1980 Ic8 

'THE MINISTER OF STATE IN 
'THE MINISTRY OF TOURISM AND 
iCIVIL AVIATION (SHRI CHANDU .. 
l..AL CHANDRAKAB.): (a) The fol-
lowing works have been sanctioned:-

(i) Extension of runway 
upto 10,000 feet and streng-
thening the runway and 
.associated pavements to 

Rs. 
(in lacs) 

LeN 60. 168 

(li) Construction of new 
International Block. 214 

(iii) Construction of new 
control Tower and Techni-
cal Block. 48.74 

(iv) Extension of the 
Existing Terminal Building. 11.96 
(b) No, Sir. 
( c) Does not arise. 
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ApPOintments Of DirectOrs in Foreign 
Oftices of Indian Investment Centre 

2187. SHRI TARIQ ANWAR: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether there are some guide. 
lines for appointment to the posts of 
Directors in f·areign offices of Indian 
Investment Centre; 

(b) if so, the details thereof; and 

(c) the details of the experience in 
the field of finance and economic con-
sultancy of the Directors appoint~d in 
the present foreign offices? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and (b). 
The Indian Investment Centre has 
Resident Directors at Tokyo, London, 
New York, and Dusseldorf. These posts 
are equivalent to Deputy Secretary/ 
Director in the Central Secretariat aad 
~re tllled in by _election from amon, 




